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 REPORT  OF  JUTE  YARN  AND  JUTE  TWINS
 (Quality  CONTROL  हैरी)  __  INSPECTIONS)
 RULES,  1982,  REVIEWS  ON  AND  ANNUAL
 REPORT  OF  HINDUSTAN  DIAMOND  COMPANY
 Lip.,  BomMBAY  FoR  1981-82  AND  WooL
 RESEARCH  ASSOCIATION,  THANE,  FOR

 1981-82  ETC.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 SHIVRAJ  V.  PATII.):  I  beg  to  lay
 on  the  Table:

 (1)  A  copy  of  the  Export  of  Jute  Yarn
 and  Jute  ‘Twines  (Quality  Control  and  In-
 epection)  Rules,  1982  (Hindi  and  English
 versions)  published  in  Notification  10.
 9०.  3619  in  Gazette  of  India  dated  the
 23rd  October,  1982  under  sub-section  (3)
 of  section  17  of  the  Export  (Quality  Con-
 trol  and  Inspection)  Act,  1963.

 [Placed  in  Library.  See  No.  LT-5640/
 82].

 (2)  4  copy  each  of  the  following  papers
 (Hindi  and  English  versions) -

 (i)  Annual  Report  of  the  Hindustan
 Diamond  Company  Limited,  Bombay,
 for  the  year  1981-82  along  with  Audi-
 ted  Accounts,

 (ii))  Review  by  the  Governinent  on
 the  working  of  the  Hindustan  Diamond
 company  Limited,  Bombay,  for  the  year
 1981-82.

 [Placed  in  Library.  See  10.  LT—5641/
 82].
 (3)  (i)  Annual  Report  (Hindi  and

 Englith  veriions)  of  the  Wool  Research
 ै. #5001811011,  Thane,  for  the  year  1981-82
 along  with  Audited  Accounts.

 (ii)  Review  (Hindi  and  Engligh  ver-
 है)  by  the  Government  on  the  working
 of  the  Wool  Research  Association,  Thane,
 for  the  year  1981-82.

 [Placed  in  Library.  See  No.  LT-5641/
 82].

 (4)  A  statement  (Hindi  and  English
 versions)  (i)  correcting  the  reply  given  on
 9  July,  1982  to  Unstarred  Question  No.
 216  by  Shri  Rajesh  Pilot  Regarding  emp-
 loyment  of  trained  apprentices  in  MMTC
 पल ी

 ***Expunged  at  ordered  by  the  Chair.
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 and  (ii)  giving  reasons  for  delay  in  cor-
 recting  the  reply.

 [Placed  in  Library.  See  No.  LT-5643/
 82].

 श्रेय  महोदय  :.  एक  वात  सुनिये--
 मैं  हाउस  का  ध्यान  इस  तरफ़  दिलाना

 चाहता  हं--जो  सब्जेक्ट  डिस्कस  करवा  दिया

 जायें  और  मंशा  के  मुताबिक  डिस्कस  करवा

 दिया  जाये,  अभी  परसें  इस  पर  डिस्कशन

 eat  है  कौर  आज  मेरे  माननीय  सदस्य

 फिर  हाउस  का  वक्त  जाया  करने  पर  तुले

 हुए  हैंਂ

 [his  is  utterly  impossible.  I  do  not  like
 it....  This  is  impossible.  ।  d०  not  like
 it.

 (Interruptions).

 श्रेਂ  धक  ल  ह  एक  मिनट

 सुन.  लीजिये--वहां  पर.  लगातार  मौतें

 होरही  हैं...

 MR.  SPEAKER:  No,  no.  Not  allow-
 ed.  ।  have  got  it  discussed  only  a  few
 days  back  and  you  cannot  force  it  on  the
 House  daily.  ...0.  no.  You  cannot
 thurst  it  on  the  House.

 SHRI  DHANIK  LAL  MANDAL:  Sir,
 ।  am  not  forcing  at  all.  ..  211.0  not
 thrusting  at  all.  1  am  only  requesting.

 श्री  रॉम  निलासू  शासन  :  एग्रीकल्चर
 मिनिस्टर  ने  ***  बोला  है  ।  एग्रो कल् वर

 मिनिस्टर  ने  कहा  है--वहाँ  डेट्स  नहीं  हुई  हैं--
 जबकि  वहां  पर  डेथ्स  हुए  हैं  ।

 श्री  धनिक  लल  यादगार:  यह  पार्लियामेंट

 तो  बेब  एफ  फार्मंलिटी,  सी  हों  गई  है  ।

 (बयान )

 श्री  नारे,  सन्  ५३ /  :.  बिहार  की
 हालत  बहुत  खराब  होत  जा  रही  है  ॥

 (व्यवधान)  ,
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 अध्यक्ष  महोदय  :.  कोई  ग्राहको  है
 जों  इन  से  बात  कर  सके  ।

 This  is  utterly  impossible.  I  allowed
 a  discussion  and  atill  you  are  forcing  me.
 It  is  impossible.

 SHRI  DHANIK  LAL  MANDAL:  I
 am  not  forcing  you,  Sir.

 moma  महोदय  1  जव  अतिक्रमण

 होता  है,  तव  मुझे  कष्ट  होता  है  ।

 श्री  रास  बिलास  पासवान:  कभी-

 wat  मंत्री जी  क  भी  डांट  दिया  कीजिए  ।

 mint  महोदय :  मैं  विल्कुल  डांट

 देता  हूं  ।  मैं  विल्कुल डांट  दूंगा  ॥

 Report  oF  SECOND  PRESS  है  OMMISSION
 Votumes  ।  &  रा  AND  11101.छह  OF

 ACTION  TAKEN  ON  THE  REPORT.

 THE  MISISTER  OF  STATF  OF  THE
 MINISTRY  OF  INFORMATION  A™D
 BROAD@ASTING  (SHRI  ज्,  ..  ।.
 SALVE):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  papers  (Hindi
 and  English  versions)  under  sub-section
 (4)  of  section  3  of  the  Commissiona  of
 Inquiry  Act.  1952:—

 (1)  Report  of  the  Second  Press
 Commission  Volumes  ।  &  ।.

 (2)  ध८ा101:010 10111  of  Action  taken
 on  the  Report.

 (Placed  in  Library.  Sec  (0.  LT-5644/
 82].

 STATEMENT  ON  THE  (00168.  शरिता.

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTME®TS  OF  SCIENCE  AND
 TECHMOLOGY,  &1.1जापा(:5,  OC-
 EAN  DEVELOPMENT  सही  THE
 DEPARTMENT  o  ह ()5४-(:0वक१-
 TIONAL  ENERGY  SOURCES  IN  THE
 MINISTRY  OF  ENERGY  (SHRI
 ८.  ।.  ।.  SINGH):  1  beg  to  lay  on  the
 Table  a  statement  (Hindi  and  English
 versions)  on  ths  ‘Ocean  Policy.’

 [Placed  in  Library.  ice  No.  LT-5645/
 82).
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 REVIEW  ON  AND  ठै खिचाए! 1,  REPORT  OF
 INDIAN  एज.  Corporation  1r0.  छ0ॉनिहमिक

 For  1981-2.

 THE  MINISTER  OF  STATE  ।  म
 MINISTRY  OF  ENERGY  (SHRI  DAL-
 BIR  SINGH):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under  subd-
 section  113  of  section  619A  of  the  Com-
 panies,  Act,  1956:—

 (1)  Review  by  the  Government  on
 the  working  of  the  Indian  Oil
 Corporation  Limited,  Bombay;
 for  the  year  1981-82.

 (2)  Annual  Report  of  the  Indian
 Oil  Corporation  Limited,  Bom-
 bay,  for  the  year  1981-82  along
 with  Audited  Accounts  and  the
 commenty  of  the  Comftroller
 and  Auditor  General  thereon.

 [Placed  in  Library.  Sce  Wo.
 LT-5646/82).

 Review  om  ann  ANNUAL  REPORT  OF
 शिप  ह 0 ट  .  1.10.  SECUNDERABAD  FOR
 1981-82.  Mistra  [21811]  Bicam  Lrtp.
 निए 5४0  Fin  1481-82,  दीदार1  EarTH
 Mayers  ह. 10.  Bascatore  For  1981-82
 AND  छिपकर 1  रिधकताजिइहर ५  ह.१0.  FOR

 1981-82.

 THE  DEPUTY  MISISTER  ।  THE
 MINISTRY  OF  DEFENCE  (SHRI  ।.  ।.
 SINGH  DEO):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  _  following  piper
 (Hindi  and  English  versions)  पाएगा  इत
 section  (1)  of  séction  619.4  of  the  Com-
 panies  Act,  1956:—

 (1)  (i)  -  ह 216110 111.  regarding  2
 view  by  the  Government  on  the  work-
 ing  of  the  Praga  Tools  Limited,
 Seundrabad,  for  the  year  1981-82.

 (ii)  Annual  Report  of  the  Praga
 "1008  Limited,  Secundrabad,  for  the
 year  1981-82  along  with  Audited
 Accounts  and  the  commenti  of  the
 Comptroller  and  Auditor  General  there-
 on.

 [Placed  ।  Library.  kee  to,  LT-5649/
 #2).

 (2)  (i)  4  statement  regarding  8
 view  by  the  Government  on  the  work-


